3 Election of Speaker

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS, AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
I second the motion.
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Motion moved :

“That Shri G. S. Dhillon, a member
of this House, be chosen as the Speaker
of this House.”

WeqeT WEAF © A7 AWIAAT TR
AT 9 TEATT TEIT FT AFA & AI[h IAH
A Bl

Shri Y. B. Chavan may now move the

motion standing in his name...(Interruptions.)

THE MINISTER OF FINANCE (SHRI
YASHWANTRAO CHAVAN) : As it is the
same, I do not deem it necessary to move it.

=t mEe fagrd awat (|ifeaa) -
garafa #giza, sfrar ¥ faast & s
afg uF & aaT F gearg & Ot A
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w3 Sd graw w1 gEU 9EAF @
& | § saar wgar g oFar afwar &
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Now, the first motion moved by Shrimati
Indira Gandhi will be put to the wvote of
the House., The question is :

“That Shri G. S. Dhillon, a member
of this House, be chosen as the Speaker
of this House.”

The motion was adopted.

MR. SPEAKER : The motion is unani-
mously adopted.

# \iqqr #ar g fF = sfte o@e
foeat fafuaa za awr & =s7er faatfaa
gl

ng a2 gq F @y o Pt wr
seger i3 9T AHYA g9 & fau ;afsa
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I declare that Shri G. S. Dhillon is duly
elected as the Speaker of this House. Now,
I have great pleasure in inviting Shri G. S.
Dhillon to occupy the Chair.

[Shri G. S. Dhilton was conducted to the Chair
by the Prime Minister (Shrimati Indira
Gandhi) and Shri A. K. Gopalan).

11.28 hrs.
FELICITATIONS TO THE SPEAKER
[Mr. Speaker (Shri G. S. Dhillon) in the Chair]

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
HOME AFFAIRS, MINISTER OF PLAN-
NING AND MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI-
MATI INDIRA GANDHI) : It is a privilege,
as Leader of the House, to offer felicitations
to the Speaker, Shri Dhillon.

I am sure that every fellow-Member of
the New Lok Sabha, irrespective of party
affiliation, will join me in assuring Shri
Dhillon of the fullest co-operation in main-
taining the honour and high traditions of
the House.

In electing Shri Dhilion, we are not
merely following the convention that the
Speaker should be re-elected, We are ex~
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pressing our regard for a person of great
conscientiousness and couitesy.

The last two years in the House could
hardly be calied placid. There were storms,
big and small, difficult constitutional issues,
battles of procedure, some points of order
threatening disorder. Shri Dhillon steered
the House ably through all these troubles,
always upholding the basic principles of
parliamentary conduct, never losing the
affability and candour, which are characteris-
tic of him.

Students of constitutional
aware that in

history are
the long conflict between
Parliament and monarch, the Speaker was
the spokesman of the citizenry. When the
supremacy of Parliament was established,
he became the symbol and respository of
self-restraint which is the basis of self-
government. So, when we obey the Speaker,
we are obeying a part of our own conscience.

In our own national life, the Speaker
has been accorded an eminent position. By
his temperament and personal qualities,
Shri Dhillon is worthy of his office.

Mr. Speaker, 1 offer you greetings and
good wishes. We know that your Chair is
not one of roses. It will be the endeavour
of this house not to make it one of thorns.

SHRI A. K. GOPALAN (Palghat) :
Mr. Speaker, Sir, let me first of all congra-
tulate you on your re-election to this august
officc for the second time.

With your permission I would like to
point out to you the new situation that has
arisen after the recent elections. The ruling
Congress Party has been returned with an
overwhelming majority in this House and
naturally, there will be a tendency to ignore
the opposition and browbeat the opposition
also. But apart from this obvious fact,
there is another important phenomenon
which I would like to point out to you.
The ruling party has got a majority with the
support of some of the opposition parties.
So also, many members of the opposition
parties who are here had been elected with
the support of the ruling party. I do not
know whether anywhere the opposition has
helped in organising the ruling party and
the ruling party has organised the opposi-
tion. I do not know whether there is any
such case. There is an over-lapping of the
roles of the ruling party and that of the
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opposition parties and so there is a conse-
quent sharing of the roles between the ruling
party and the so-called opposition parties.
In such a situation it is for you, Sir, to
decide who represents the real voice, the
dissentient voice in the House and who in
fact is the real cpposition. I hope you will
ke careful enough te ensure that the real
opposition gets its proper share of opportu-
nity and right to raise the grievances of the
people in the country.

In this connection, I hope you will
excuse me when I say that, as far as we are
concerned, our experience in the last Parlia-

ment has not been very happy. Very
often when the problems of the working
people, the economicaily and socially

exploited and oppressed people have been
taken up they have been reiected sometimes
on the basis of technicalities of rules. The
narrow interpretation of rules and other
technicalities have been used to suppress the
ventilation of the grievances of the workers,
the peasants and the toiling masses. We
hope that hereafter you will be more fair or
over-fair in using your discretionary powers
under the rules than you were before.

Ia the end, I promise you that you will
have the fullest support from my Group in
conducting the proceedings.

o Migrg T (FFAT) : H=TA
wgad, 917 & ¥9 qAAq & gAF & fAg
§og w1 gew § I @ F ) WE
qzer W Wiq T@ G F @9 "I 4 Fl
eredel A W ¥\ way faw dnaar 9
fasaerar & Qg |89 &F & & GIATAT
ferar ag gamA F1@ & f5w # gwg ¥
719 R q9-A7 § 39 937 F A=q4 I
TIE N GI-HT [ ooeAer 3 STH AT
faewarfear =i ag st € 1

g% gz feq Az § 5@ @4 1925 &
zq g2 ¥ aewey ¥ fafem waddez grw
Arase gu §x wefom 3‘5,'_1’5’3/33{%
1925 3% = faZzamrg wea 1 @I
frar o oo 9z & AU | o9& faas @g
30 @A agrgT & A/ fSzza-
W @A @ 58 wa fEw w Hied
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SHRI K. MANOHARAN (Madras
North) : Mr. Speaker, Sir, on behalf of
the D.M.K. Party in Parliament, I take .this
opportunity to congratulate and faciiitate
you on your unanimous choice as the presid-
ing deity of this august body.
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This is the second time that you are
adorning the Chair, the highest office of the
country. You being the lynchpin of parlia-
mentary democracy had been an effective
instrument for the successful functioning of
the parliamentary democracy. Once you
are elected as the Speaker, you become a non-
party man. You are neither a man of the
Government nor a man of the Opposition.
But you are a man of the entire House.

The qualities of the Speaker are well-
known. The first and the foremost quality
of the Speaker is the impartiality and inde-
pendence which I am sure you have in
abundance. A sense of humour is a part
of the mental equipment of the Speaker.
You have proved yourself in the past that
you are a man with a sense of humour aad
through humour you have kept the House
ir order.

If I am not mistaken and misunderstood,
let me say that you should have patience,
courtesy and consideration. After the land-
slide victory in this country of a particular
party in power and the compiete demolition
of certain political parties v hich are reactioa-
aries in this country, with due regard to
Shri Piloo Mody for the debacle, the
complexion and the composition of the
House has been completely changed. The
ruling party not only has a comfortable and
absolute majority but it has a two-thirds
majority which I am sure will provide
stability as well as endurance throughout
the country.

So far as the Opposition is concerned,
I am sorry to state that there is no full-
fledged Opposition now which could func-
tion in this House. More than 350 Members
belong to the ruling party. Here, there are
some groups. The topmost group is led by
my hon. friend Mr. A. K. Gopalan, their
number being only 25. The second group
is the C.P.I. which has 23 Members and the
third group is the D.M.K. with 23 Members
1 doubt very much whether there is any full-
fledged Opposition here to function. So.
my request to you is that your affection and
consideration must be shown towards those
weakest sections of the FHouse and for those
Members who cannot catch your eye.

I think, it might be a healthy (rend
or might not be a healthy trend because the
Opposition is very weak, But I aminclire
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to believe that the process of consolidation
of democratic forces with ideological affiinity
has started functioning in this country. The
fifth Lok Sabha is the manifestation of that
polarisation in which the D.M.K. believes.

Lastly, I can promise you on behalf of
the D.M.K. Party in Parliament as has been
said in the past also that we will maintain
dignity, decency, discipline and decorum in
this House. While I say this, this should
not be allowed to be one-way traffic by the
ruling Party of this FParliament.

And lastly, Sir, 1 assure you that we
will all co-operate with you in conduciing
the business of this House in a way that is
expected of it.

Once again, as Leader of the D.M.K.
Group in Parliament, I congratulate you and
cheer you up for the noble task that you
have undertaken to function in this House.

Thank you.

SHRI INDRAIJIT GUPTA (Alipore) :
Mr. Speaker, on behalf of the CPI Group,
it gives me grecat pleasure to extend our
heartiest congratulations and felicitations to
you on your elevation for the second time
to the august Chair which you occupy. All
of us know from our experience in this
House for the last few years that the res-
ponsibilities of the Speaker are exceedingly
difficult to discharge to the satisfaction of
everybody cancerned. There are occasions
Sir, when Members on this side of the
House or on that side, do not feel entirely
happy with the way that the Speaker con-
ducts the proceedings and, may be they
have grievances which may or may not be
justified regarding his impartial conduct of
the proceedings. All I wish to say about
you, Sir, is that during the last one and a
half years or so that we have seen you, we
hi ve been convinced that wvou have tried
your utmost, an no human being can do
more than that, to be as impartial as it was
possible to be...(Jnterruptions)...though it
was not always that all Members were
equally satisfied.

Sir, you have invested the Chair with
the dignity that it deserves and you have
always proved to be, as others before me
have said, so even-tempered, so polite and
courteous to all members and so patient
that, if you do not misunderstand me, there
are occasions when your very patience makes
some of us impatient. You have a difficult
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task to perform and I assure you on behalf
of our Group that you will have our fullest

co-operation in the conduct of business.

Sir, my friend, Mr. Gopalan, made a
passing reference to what he considers to be
an unprecedented development that some
Parties of the Opposition could co-operate
with the ruling Party even in the Elections.
Well, 1 don’t think it is so very surprising,
Sir. because in this House, no more than
one occasion, during the last one and a half
years, because of an unprecedented situation
which had arisen in the country, there were
many occasions in this House when many of
the Opposition Parties including the Party
led by Mr. Gopalan did offer their fullest
co-operation to the ruling Party. (Interrup-
tions) That was because those were major
issues, policy issues on which these Parties
felt it necessary to stand together against
‘those forces which wanted to challenge the
very supremacy of this Parliament and that
is why we had co-operated. Mr. Gopalan’s
Party also had co-operated and those forces
which tried within this House to wreck the
Constitution and undermine the supremacy
of this Parliament had to be defeated outside
as well. But, 1 agree with Mr. Gopalan
that it is the voice of the toiling people, the
exploited and the suppressed which has
expressed itself in unmistakable terms in the
Elections throuhout the country and I do
liope, 8ir, that the wvoice which has been
raised in every corner of this land and
expressed itse!f through the ballot box, will
also be given the fullest opportunity by you
to be heard within the four walls of this
House too.

Sir, the Opposition, though reduced in
numbers, I think should not be so defeatist,
as Mr. Manoharm and Mr. Gopalan tried to
make out...

SHRI S. M. BANERIJEE (Kanpur) :
Quality is better.

SHRI ~ INDRAJIT GUPTA : This
Opposition, even though dwindled in num-
bers, is quite capable of looking after itself.
But nevertheless, it will look to you as the
custodian oif the House to provide your
protecting umbrella for our legislators’
rights. Because, faced with this steam-
roller opposite, Sir, occasions no doubt will
arise when it will be only you, to whom we
can look for protection of our legitimate
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rights and I hope that it will be forth-
coming.

Finally, if you will permit me, I will say
this : I know it is cne of your many difficult
tasks ; it will take a little time for you to
recognise all the new faces that are here—
all the new Members whom we all heartily
welcome on all sides of the House. Parti-
cularly, Sir, on behalf of my group, I must
express my pleasure and my joy at the very
large number of very young men, irrespec-
tive of parties, who have been elected and
sent to this House by the voters of our
country. Irrespective of which party they
belong to, there are quite a large number
of them present here today. I greet them
from the bottom of my heart; and I wish
this, though it may be an unconventional
thing to wish. We know, in this House, we
have often talked about so many different
lobbies that are operating, visible or invisi-
ble. 1 wish from the bottom of my heart
that a new lobby, a Youth Lobby, cutting
across party lines, will come into existence
and will function, reflecting in this House
the voice of the future generations in whom
the destiny of our country rests and whose
energies and new consciousness have expres-
sed themselves also wvery forcefully in this
election.

Sir, I do not wish to take more time of
the House. T assure you once again of our
fullest cooperation with you in seeing that
the business of the House is properly
conducted. I offer you, once again on behalf
of our Group, our heartiest corigratulations.
Thank youi.

A mza fegrdt awadr (arfaag) -
# wredia oA 59 A T o AT Sqer
T F Y stradk Fatea a7 wasr gifes
qArE Q@M g ; AT9H1 gIEvAq §TIT 3
ata #1 g9@  g—afe fraf gamr
TTFIARAT 3 aTl—f& ATRT GE7 & afl
T FT qAT7 ®] F fazqrd greq g 1 T
& faataa a1 wfger @ @t 3z s
afg girad aiw &1 977 Faa wf=@l gra
agl wfag fade qar & afafafaat grer
t grfas faar sttar | AT @EiTEg @@
zriad faatad & geasg ¥ A0 a0l ®
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fazara ¥ &3 &1 aueaar fea@ar & 7z
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F qgfa =em &Y Ju g1 FFdE s
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@r a1 fF oF 917 S gsAd d1F gT
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gAfFHIT HIF FT aF7 AMAT & | T8 fqC
T&q AT fF gETEF I weae Ay FeAd
F AN FT JITW FT | gqF g 78 0
qIFAF T fF UF ark @ geae @
aTq, 3§ gEy gAra H faaifaq W &
arg ST qTF F97 F3 feedlt & g wwA
#T qaeq A fwar sg 1 9t aF fadE
IAT FT AFATY g TE AT Ag TAAT HIAT
g f afe geaer fadefta SwiRa &
w7 § gara § @3r g), @ gEFr fada
agy fegar st aifgd | w7 e
qyzawy fawfaa &1 aEmas g1 @
fezir & foraar gaca gt =ifgo g1, 3g
gaa adi frar g

qeger WEE w1 T3 nfag qrw q
=@ ardy FraaE § sfag &1 gz fmam
w1 s7ed fFar | SR ety =7 faesa-
WIS g F7 +9 f&arqr | gaq @FT
q2e FT fa= g9 927 & anrv@r g | a8
FTA T3T BT AIAT 919 & A0 7@GF & 1
FUTT TeHF AT, AT FHaFT yeasy
FI G AT qa, T@Atg qEA s glgadr,
fredtear, fasqerar 7T zgar ¥ gfea @t
FT T, TH AT I ATIZAFAT E |

WA §IY g7 Alwa= g | 98 3T
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wrl wwar w7 watey arfafafas
#en & Aararfaw & 5 ag 9w 9=-
wraaTa % sfafafaa @ w1 F q@w
A gy qraw fag @ 137 ff gEses
tfrwraes & gro wfaqr s
v armfas ofads # sfisar ¥ T«
fear o1 A% )

wery & A1 ATT Y TW AIA &Y
afear % v 7R ¥ 1 W A% & wfe-
FTOFT AN F99T 2 ) 50 HAA &
margy & wiqwrd) 1 fY a9y FET W9
sTafrmrag wr g e fFeam B fr
Y ¥ AT F qF [ ATTAIG  ATAT §
wfr s fasemd aY T WY @@
maw § fanr wer a7 wxQ ¥ fr aw
g Y wafr wwrr ™, gt oar N
araerT ¥ v a7 T N sagr Y A
A % fan qwolr ¥t wrET wEE AT
VAN WA 07 g AT ¥ Y wA)-
wrramt 71 aear gfificss a0 av oo
®q ¥ T gaq A fawtaa svar wratow
4

7 qdaETaL 4 T A Aea fea
fe warafic qEY & @ wEw &1 FAw
aam frar @) wfaer g=ar ¥ ww # omar
gt wmimAd vv wA-weaw w9y
T7aA Prosema #0 o arA 8 AmAT &
fe ag apwr favgw £ o 1 @ oAy
a7 @ fF 71 ta=EEI ¥ AT 9T
I RYT YIIFY IAGT H LA TAET ERO
o 7 Y wrg A @it fe gw ot s
GYET T #AT §6 | AT TN 61T FJARY
Tt g gare & Areafdis & wemaEic
™ s ad fY | Hfiey v ow=w 7 WA
gAY s fedt @ =A@, oY ¥
T woR S T e f ¥ &

weqw wEEy, wAarafas ¢ fis dwr
¥ on @i ax ot sfow 5 we-faare
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TR F74, FAAT & Aaw ¥ gwf
WAl B I WY GEg wgiETed 8
HAT @ &1 wuw afue 71 fale % o
FT 479% f&ar 913 | ;9 vw AT gy
T % & W WA wem gen fr A
# aafar T WA X FEWA ATTHY 97
Tz fagr | I wg@RT A gW AT
qAEA AT oz v B BF oww R
ATAWT A UF AET WATKTHT FT 991 A
g o & sf wodt P ot iy
T THAT |

oF a fev & wrawr @iz wfa-
T FIAT g AT AU A%AAT & fow
GAETHAE 773 TN 7 | W42 |

SHRI SHYAMNANDAN  MISHRA
(Begusara) Mt Spedber, on behall of my
party 2t s mny privilese to welcome Vo1 to
this high oflice and alvo to oller our simeerest
tongratulations on  jour assuming  th,
oneious tesponsibithitn, but, mav T sav that
the verv digmity ot the occasion, to an
extent, hay been marred by the tact tha
there has not heen prior consultation with the
opposition in the matter of e'ection of the
Speaher ? This has hewn tre practice in other
develnped comtries, that there are alwavs
prior consult itions with the Members of the
Opposition, so far av the position ol the
Speaker v concerned That this  has
not Iwen done in this House shows that
ptobably the ruling party belicves as ¢
does, 1 some was, i1 commtted Speaker ,
st as 1t does behicve iIn a commfted
judiviary and in a commutted vl serviee
I hope that »ou will not aceept even the
1emotest implication of having been pro
posed only by the Mumbeis of the ruling
party

The fact that vou have been elected for
the second time shoas that we are very heen
in this country to follow the tradition that
presails m other countries of having a
continumng, or as 1t 1s also called, a nerma-
ngnt Speaker T hope that ths mactie
would be continued to be followed m
future

This pomnt hus been emphasized by mam
hon Members that this House s shightly
differeat House fiom what 1t happened 1 by
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the past  If it pleses vou, I might say
gt it 15 a dismnlly diffeent House from
orhat 1t us ed to be n the past, but although
e Oppos'tion 1y weaker in corpus, kt me
asure you that it wonld not bs tound weaker
spinrit, and what the Opposttion would
enind of the Chair 18 not compassion, but

#tice wnd farrness 1o treatment.

The other thing which ought 10 be
mphasied on this ociasion, and I would
pe fahng momy duty # 1 did not do »o,

that we would hke to awsure vou our
ullest co-operation in preserving the decorum
nd dignity of the House aad do ouwr part
n fulfulling this task  We have clected vou
mth the fu'lest confidenie that vou will Jo
om on part, becadse the authority of the
speaker te ry mind s exa tly proportional
o che unpartahty and the objcctivity vhich
{he brines to bear upon his task

St T hive hnown you & httle mon
tnumateh wnl personall | have full conn
dence that vou will come up to our expect
tiom,  We did not hive the gool loriune
of tuncuoung under vou n the previon
ifouse hit we have knwn You  witsule
md we have Il hope and confidenve that
ou would trv to uphoid the diemity ot the
House and the authoity  the Chawr as s
expecte § of you

Finallv, we wou'd be hipp ' ae ane
allowed opportumtes tn attack every exces,
and cotrupton  of  power, (v atlich
every waste of tunis and to attuh ali
attempts to take awav from the purvier,
control and criticism  of Parhamen! certam
actnaties of the Gy erament, but we will
he sorry, not ouly sorrs but a htile pohtel
resentful, it +c do not get i we  oppurtum
ties, und 1t in that proces there are certan

11

stresses  and  strams  criated, [ think
the blame Lhould not he .quarely placed
on us

K2 00 hrs.

With these words, Mr Spealer 1 would
gam assure vou of our fullest co-operation
We offer vou our sincere greetings on this
=BPNY 0LCasion

DR G S MIIKNOTFEF (Hvderabad)

Speaker, Sir, on bchalt of the Telan-

a Prasa Samiti Members of the Lok
hi, | have the plcasure and privilege of
onung you to this august Office. Some
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of us have known you during the past two
or three years as A man of jovial tempera~
ment who showed at the same fime firmness
in dealing with turbulent elements in this
House The past two years have shown to
the peuple at laige to what extent Parha-
ment could go in the wrong manner Often-
times they resented what was happenmg 1n
the House On behalf of the Samuu, we
have taken note of tlus and, therefure, we
shall try our best to mamtamn the highest
tradittens of democracy  and  whenever
accastons arise and we teel ke crossing the
floor we have tahen an oath befoie our
pople to rewgn from our post and seek
reclection We also itend to bring torward
a2 Bl to that eflect in Parhiments in the sen
a4t fiun

Apart from that, mav [ sav that ours
4 stall State groap whiety bty won ten seats
out ol fourteen gamst the rubng € ongress
In the p1 t the Opposation Members oy well
as Mo tbe y on the Governnent wee  cen
vers stoutlhy supporting our Jdemawd tor a
swpdt e Statehood Tt s oin that context
particulatly  that we hiue eot curselves,
clected 1w this House  We shall try our
host to press ae thes matter My 1 assure
vou on behalt of my party  that we shall do
our best to mamtam Jeweacy and decorum
i this House and o operate with yor m
every measate thut 15 brought hefore this
Pariament  May I alse wish all those
jtople who have been clected and give them
our hearty greetings on being elected to thi
House On our behall may [ assure you
that wc shall co-operate with you As a
small group, oftentimes we may not he able
to catch your ev¢ Ve expect vou to help
us with adequate time to speah particularly
when we hLiave got to deal with problems
of onr State  We hope to be able 10 catch
vour eve sufhiciently so that we can express
nur fechings adeyuately

SHRI P K DEO (Kalahandi) Mr
Speaker, T deem it my pleasant duty to con-
gratulate vou on bchalf of the Swatantra
Party in Parhament on your elevation to
this high office which jou held with dis-
tinction in the last Lok Sabha. In the con-
text of the composition of the present Lok
Sabha, the responuibihities oa your shoulders
have become heavier 1 roquest you to see
that the saphing of dJemocracy takes firm
root in this country and also tp s¢c that the
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Constitution by which we swore the other
day and the fundamental rights enshrined
therein are upheld in this House. Tt is bomne
out by facts that in spite of priding by the
ruling party that they had been given an
absolute majority, they have got only 43 per
cent of popular votes behind them, 1t will
be a sad day for the couniry and for parlia-
mentary democracy if the inferests and
rights on the imorities, howeser microscopic
they may be, are steanroliered by brute
majority of the Howse or by sheer force of
numbets hope that the law of the jungle
that might s right will not prevail. 1t will
be a great usfortune if authmetical permu-
tations und combindtions and mathematical
coniputations and numlicrs are going ta de-
cide the destmy of this country.

Sit, T request You 1hat you should per-
nat & mewsnelul and purposeful dralogue
on all importan issves, and the viewpoints
ol all sections should be properly  ex-
proessed

I would remind you of the moite written
there—Dharma  Chakia  Prouarinanra o
vwhich we al of us hae assembled
here,

Sir, vo far as the Swatantra Party 1
concoined, 1 cnn assme von that we shall
play the role of « responsible and constiue-
tive Oppusiion for the cownon good  of the
country,

Lasily, 1 extend our full co-operation to
you for conductine the busmess of the
House,

Thank you.

DR. KARNI SINGIH (Rikaner) Mr,
Speaker, Sir, we the Independents feel privi-
leged to eviend tn you our Wwarmest con-
gratulations on sour election once again as
Speaker of (his House,

Sir, your unammous election shows be-
yond any doubt the great respect and
esteern that you are held in by all sections
ttf this House. During your last tcim as
Speaker in the last dissolved Parbament, veu
have not only made yourself most popula
through your iact and patience, but you
ihwfed to everybedy in this House as well

mde.as the fact that you wete known for

r fairness and impartiulity. During these
Bty o was ided o asiats ot o

a e thing an
Bt showed a healthy precedent that you as
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our former Speaker wished to set, und T feel
happy that in you we have a man of great
vision,

You, Mr. Speaker, are a man of many
parts, You have been a sportsman, a
ficedoin-fighter, a farmer ; you have travelled
widely and you are a man in whom we have
complete faith,

1 would like 1o say one thing on this
occasion,  You are going to preside over a
very crucial part of IJndia's history, 1 would
only like to nake an appeal to everybody
here av an Independent that now that the
dust of the clection battle is scitling down, it
must be the first and foremost duty of all of
us in this House to try and work to see that
we can remole hunger and pomerty, can create
employment for all, and that we creatc a
greater and fuller life for our people, and
above all, try and build a great India of
which we can all be proud.

I would like to make @ subimssion to
you, that the question of 1everting to ar old
mecerdent, as we had in 1952, 1957 and 1962,
that even back-beachers have the opportu-
nity to open the debates, should be con-
sidered That should now be siarted once
agiia. [ do not say that on important de-
bates and occasions, the leaders of the
various opposiion paities according to their
number should not gel a chance 1o speak
first, but if we ae (rymg to inject sociahst
thinking in this House, 1 think even the
back -benchers of the ruling party sometimes
should get a chance to open a debate as it
used to be in 1952 and 1957, and the same
should apply to this part of the THouse also,
(Interruption.)

The Howse is truly fortumate to have
you as our Speaker, and 1 can assure you on
beha't of many of us, Independents, that we
will do our very best to see that your task
is madc simpler.

SHRI TRIDIB CHOUDHURI (Berham-
pore) . Mr. Speaker, Sir, I join my voice to
the congralulatiors and warm felicitations
that have heen addicssed to you from all
sections of the House. Many Members
have referred 1o the changed complexion of
the Howse and the massive majority that the
ruling parly has today after the mid-term
elections of this year,

1t is natural that the opposition, greatly
reduced in streagth and in aumbers, should
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feel a little apprehensive. But as omne of
those who have been privileged to sit in this
House from 1952 onwards, I would, with due
respect, like to remind my colleagues in the
opposition that the strength of the opposi-
tion does not depead only on numbers. 1
would also like to remind the members of
the opposition, with due respect again, that
it is not as if that the ruling party has al-
ways been to blame for not maintaining the
norms and rules of the House. The opposi-
tion has also its part to play and it would
be well to remind ourselves of the fact that
the House gzets the presiding officer it
deserves.

It would not be out of place io recall
here the first turbulent incident that occurred
in this House nineteen years ago, the famous
Nambiar incident when Mr. Mavalankar was
in the chair as the Speaker. The then
Leader of the House, the tallest Indian then
alive, wanted that Shri Nambiar should be
named for the rest of the term of Parliament
for the certain ebullience that he had shown.
I recall with pride and gratitude that the
presiding officer of that day, the great Shri
Mavalankar, refused to accept the sugges-
tion of the Leader of the House, who com-
manded an even greater massive majority
than the ruling party has today I would like to
remind the Leader of the House today, who
has worthily succeeded in her father’s seat,
that the quality of the House depends much
on the way that the Leader of the House
and the mszjority party take their admoni-
tions from the Chair, which Pandit Nechru
used to do, and this is the way to build up
democracy. We hope all sides of the
House will follow those traditions and co-
operate with you in maintaining the dignity
of this sovereign Parliament.

SHRI S. L. SAKSENA (Maharajganj) :
Sir, I have seen three Speakers in this
House—Shri Mava'ankar, who presided over
the provisional Parliament and the first Lok
Sabha, Shri Ananthasayanam Ayyangar and
Sardar Hukam Singh. T know what an im-
portant contribution the Speaker makes to
the success of the working of Parliament, I
had not the privilege of serving under you
but from what T have heard I am sure you
will keep un those traditions.

Sir, you are elected today to be the
Speaker of the greatest democracy in this
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world. This House represents the greatest
democracy of the world and you are its
august Speaker. Generally Independent aad
unattached members do not catch the eye of
the Speaker ; I hope you will be wvery care-
full to give them proper consideration and
protection. It is a historical occasion when
you have been elected Speaker to this
House.

The Prime Minister has a big majority
and I am sure she will use her majority
and strength to tiry to build up a healthy
democracy.

With your full co-operation, this House
will show how the greatest democracy in the
world functions and will become an example
to the world of how a great demccracy can
function successfully.

SHRI M. MUHAMMAD ISMAIL
(Manjeri) : Mr. Speaker, Sir, I heartily
congratulate you on behalf of my party and
myself on your unanimous re-election to the
office of the Speaker of the House.

Indeed it will not be a flattery or a mere
formality but a statement of fact to say that
you on many an occassion of strain and
stress in the past in the House have been able
to maintain equanimity of mind and balanced
judgement. Never did you swerve from
your sense of humour nor that of imparti-
ality.

Some friends while speaking on this
occasio.a referred to many a subject and one
friend pleaded for the minority in the House,
How I wish the same gentleman and people
like him have some compunction and consi-
deration which they have been advocating
in the House for the greater and larger
minority in the country., The safeguarding
of the interests of the minorities in the
House is in your hands. You have always
safeguarded their interests and you will
continue to do in the same manner. I am
sure, the future will be better then the past.
I am also sure that you will add lustre to
the high office you have again been called
upon to hold.

I once again most heartily congratulate
you and wish you all success and happiness

SHRI MADHU DANDAVYATE
(Rajapur) : Mr. Speaker, Sir, at the very
outset let me congratulate you on your

unanimous election as the Speaker of the
Lok Sabha,
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One of the most significant principles of
parliamentary democracy has been that there
must be a happy balance between the ruling
party on the one side and the forces of the
Oppositionn on the other. I admit that the
last elections like a seismic disturbance have
completely changed out of recognition the
composition of the old .ok Sabha. There-
fore, it is all the more neccssary that the
rights and privileges of the Opposition are
safeguarded. 1 have not the least doubt that
with your impartial attitude you wili be able
to give justice to the Opposition. As one of
my hon. colleagues, late Barrister MNath Fai
had said, ““in elections, parties may come and
parties may go but what must survive for all
the time is parliamentary democracy and
parliamentary institutions.” But parliamen-
tary democracy cannot survive on the basis
of mere rigid rules. It can survive by the
willing acceptance by the Members of Parlia-
ment of the democratic norms of our
democratic life.

I assure the House on behalf of the Praja
Socialist Party that we will see that dignity
and decorum of the House is maintained. 1
am one amongst those Socialists who have
come to this House not on the shoulders of
other parties and you should rest assured that
I will not be one amongst those who will
precipitate a crisis in which I and my colle-
agues will be required to go out of the House
on the shoulders of the Marshal,

That
behaviour.

will not be the basis of our

Let me assure you that all
democratic norms will be scrupulously
observed. In this House let me try to
recall what late Paadit Nehru had said
at midnight before the dawn of freedom. He
said, ““at the stroke of the midnight hour
when the world sleeps, India will wake up
to life and freedom ard the soul of a nation
long suppressed will find utterance.” How
relevant are those utterances even to-day.
To-day, in this new House, in this Parliament
the reconstituted Farliament, the soul of a
nation long suppressed must find utterance.
There are rules regarding the conduct of the
House. But, Sir, let me appeal to you—let
the interpretation of the Rules of Procedure
and Corduct of Business be made in such a
way that these Rules of Procedure and
Conduct do not come in the way of real
reflection of the wiil of the_ people outside.
Just as the Constitution can be interpreted
in a particular way. So as to help the
process of social changes, the Rules of Pro-
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cedure can also be interpreted in such a
manner that they wiil never become a
stumbling block in reiflecting through this

House the will of the people.

In the end, let me try to tell you very
clearly that we, who believe in democratic
socialism, will never forget that we belong
not to the nebulous Opposition but to the
Socialist Opposition. We will always be
zuided by the basic principle that ovr attitude
will not be determined by the Parties in this
House but it will be determined by Socialist
policies and programmes. Gur attitude will
always be programme-oriented and every
step taken by us on the floor of this House
will always be to further the interests of the
democratic socialism to which we have
pledged our loyalty for so many years.

I hope, Sir, that in this House, as some-
one has rightly said, not only the old
veterans will get the opportunity to put
forward their point of view but your big eye
will not miss those who are new-comers and
if they have to make a coniribution, they will
get the opportunity to use the forum of this
House to reflect their point of view.

Once again, Sir, I congratulate you on
your unanimous election to this highest office
of the Parliament,

st wagg fag (vgrasds) @ 3@
A8 & 9 UF a7 WA 9T WA 9T
¥ qIqA! HAY g &7 AT F FurE AT
g | staT fF araddt St 3 Far gsar diar
for args g & Aar weard I F 98A
fardr g« & Xardt ¥ fyare-faad #I
sy wfFe Sl Qar &7 sfaa ad
qweRr | aaar § B ares g A garay
¥ zadr g€t AfedY fam o g@ifeg
gl fadey et ¥ fa=re-fand w@T
wHFEr af fFar oL (sagEmw).. g
arqy agt frag wear & fF saraw |
firet uF &= @t weafas agma faear
9TaT & fau @aed aragrd & | 59
739 # aS@ifaEs ugtarst &1 g
s F1 tfagrfas s snow
SIT WAT F | BY ATHT FET & R o
3@ suartga & A & gud g
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[=ft T 37 fag]
FolTWT ga F ZOL 9IH W @A H
Iq & W F14 GFAT KA § ATCRT
L qW & QU AN 1 Im H 34
aug o feafg dar g1 ¢ 2 g 3@ ang
# gardr g f& arw gerae & fag
@AY § | AR @ AT UTA A A4GT ST
f ogar Y waTeEg Ta Y Far A,
i urfaariz 6T &7 #Y aaiew deaqr
Ft faafeq F& 5§ sg7 g3 W @7
fazara & adt faar i T & fEOr
g@l & 1% faare fawsr frar—ag 8
ara & frart @ 6 aarez s@ Y Far
1 qSIaifas gaE o §F &g gl
2 | SET IWIT TE ¥EA ¥ gAresg Id ol
St RIS fam w3 § wEER AR A S
aurd ganait=® agtars ot E
& | 2AE U 9T qar ArTifAn watar
& AT vew § gfz #rd uF wed avd
g WA g oY ALHA 93T 9% AT &Y
g1 g @gq T 4gg Iu@taE Amawt
fear & 1 & zad faaifva 2% & 39-
e ¥ 91 a7 £ ST iy g7 wrAiE
TIT wraT TEar g sty aard S J sy
&
gyAT arg F1fg 97 Al

St mrEHT wAT K AT §, TT IW q4ar
i gar fawdr g i afe Fg /%0
weafu® agaa ¥ faa wf & ot v feafy
¥ 9@ 9T q9qT @ T FT G- a1 g—
AT 1@ gUTL AEAL § AT 0 0 W
Iq waT F weAw 5, q4eF 3. W AEr
2 & =g 2@ @ % walgredl &1 grad
FAT AL T 1T H1 3@ for ey Fe
& gaedi &) gaa dAfuara & dfya a
T@r S 1 ATT IAE WFTIY BT
GETT T T@ITAT 90 | T ATAT & 19
# UF AT GA: ATIHI KI9 TF FT A A
qurg AT § |
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MR, SPEAKER : 1 have got in this
list the names of three or four more Hon.
Members who wish to speak. 1t is quitea
pleasant thing to hear the praises. But, I
am more concerned with the advice and the
warnings. Aand, I do hope, the other hon.
Members will try to be as brief as possible.

New, Mr. Rao Birendra Singh.

Y g R Teg  (WEFEng)
TIHT qrgT, § 99T a3 § WX AT
frarer gfkamar aft & gTa & zmow
fewr ¥ gartwar o F@T g | A@gq A
Jegd wY WA A, A9 Ay g §
ATy & A H AT gz dwrd F QT
TEar a1 |...(sa@ww)., & @ar @ra
forg q7g & 99Ta AFTAT I@ AZT @ar
arE g | .. (eamna). g TFa BT
fagra gfemar a=t &1 7 @9w &%
co(FEEEE). LA sgg 8 Al @R
qANET I aIF Wl § o f aFd ax
AT AT GFF 2 1...(=qqurs). . AT9FT
FaEE U & TS A st 7T fang
Tga g FT ATAW F | AT dwrw H 9l
AT, IIT HTT FZT AT AYTgSAT F T
F, mrad a1 w4 fwar | gE ws g fe
& qig ara a¥w, fag zgEdr & a9
TSI ¥ AT T TSIT F AR 9T dedr
a1 A1 F d=d qyg Ae g o a
aTg | A AT F gLF B (FHET
FIG A | AT FW qriwaTHe H mWArSiEE
#1 greg F4F FA9 F97 &1 719 F F
S Fq GNTA HATAAT § gHT FIAT AT |
afFd gmad Fa g0 HE0 AOSI"T 9 38
ugqy wEl frar 5 SvF ggF ;1 oFay
ggar ot ar @war g 1w e g @
FATTT F gle FT @ 3G 9 GG HY
w1 gavadl §, gF @ ez g & oaar
WioATT ST a0F § AR G W 9%
FEATAN | AT 2 § TF AT AFAT 2 |
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gar<t wizn fafaee arfgar @ g o
qrEs-arsaT #t ya awrs fe feegeam
F JIaT  zEF G 99 98 AT I
argw wg f gast wgi @ FIar @
SATT FAT IART F=7 AT | TS AANAT
FT S ¢ [ ot a1z fergeam w1 AT
94T 9% g W4T § Saa Higaar wfgear
FIIT FTA HT HIFE FL AT 395 foqu
i 3T FZH 9T AT A2E A wE
I | gH IT 41T F A wF g fF
AASNITT FT TIGH G IZFES T |

T et & arg & 71O R & oF
are HIAr AIE ¥ ST AL 9T AT
AT qrEl FT GG & GALFAIE 2dT £ |

SHKI VARKEY GEORGE (Kottayam) :
On behalf of the Kerala Congress, I extend
to you, Sir, our heartiest congratulations and
felicitations. Ewven though this is the first
time our Party is being represented in this
House, we are fully aware of the exemplary
wanner in which you have conducted the
proceedings of the previous Lok Sabha.

On behalf of our Party, I extend you all
our support in conducting the proceedings of
this House.

ot dte e dtd (2799) qZ T
AT A1, I dad # 3T G953
7% & fau a¥-amfs & =R fAgfaa
ge, 9igi ag @ a@ & gAw g fh @
T gIET AT A FT AT
fagata wreq g w2 39 @ &
gifiF & fF @ @eq #Y JadT, g0 #
ST FT AT ATT 1 fEEATH O B0 AW
arqy ~w faaga war fe g Yfagfaw
AT TH I H 92T & | T AT GFar 7
gigshifaat owix sgashifadi 7, wwes *F
F ATATT G GATHGTE HT FAT & (AU
Trez Aqr Afmdy gf=wr wiEr & Aga §
a8 s fau/Fwr arod 95 fadga @
foF srgt ety 3@ @z F e & A
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F g7 dgf 99 TgH TA A FAar ¥
arafegg fawal g3 sarar & sarar 99q
fear sty | J@r g ag war g 5 o=@
qeT A ggd satar |ad QY AET 9%
FAT 14T g foraswT qaqr @, g T A%
A & FATW A F7 G¥a=9 AT g AT
safea fadig & samar gy giar 2 |

# srawt A WL F, AT qF @Y
M/, FgrE AT FAT ATE ATEAT
=T fF g9 @ed § #dg I@ aT@ a7
e T s fE gw wgq F7 agged
aug SATAT ¥ SATRT JTAT KT HEATHL
FT A FIH AR WATS 9T @F 2T |

U Ay 38 A fAaAzT
/

ot t8o Qo WA (F9X) @ weEam
wdYed, §U gATK 97 A°F ATGEAr G-
ferema v & giar 2 f5=gia o193 w@,
AT AT FaTT H ATAET Ry wHna
998 F7F & IATF AT 977 AgHH FEAT
2 | zafau & gwwar g B #wT fady
Iy SATIT ATTHN AT F TET 8, AT
it fewea @l @ g ¥ I 3=
F, IT AEUS HT & F1 FHAAT TG
FY qgad T&l, afeT 997 TN F garfaw
STAT AMATT F GAIfaF qq7 @aqrad w1
TIAETT FT & |

ATIFHT FT AR A & SFgid o9
agq ¥ fFar 9T g A aTAE A OAR
St @NT AEl ATAd g SR 39 a1g &
warfear &1 g9ge frar 5 =g s9% am
TR FUT | § Srdr AT qT mradt
&l SIrAar g, afET & w9ar gagwe AT
F ATHA Fm FIAT F—HIAT GFIAT
fora® srasT 97 at Efagq grfaa & &
oy fas ag gaFr &1 fF 717 ars
| ARUT FT AT FET G4€ TF@IE I
faa avg STATal A TFETH A |
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[#fr o@e wo g¥q ]

Fg w@ri 7 fagar fear 20
qiferaTHe Fr FEAT A3 AT | qHATHE
FT FF2AT qEAAT AT FEA AT | FafE0 F
e T AFAT I AT E | H FGET @
qifqardz S 3@ 79 #1 forEs @
TIAGF A SIATEE & | ACHT UF
At § FFE FA 9T §F gg we@d ¥
TAT ATZAT § @id qI & AL AT &
dRagaz 3 & afagdd feara i
T grar 77 g v wfenaEt 6w, 32
@ andtay g efam 1 g iR
3 f@ ag soar & qr FE 1 F a@
fearar § Fr fRaradt wawasht & & @
aF aA-a 7 gasEa &1 gfarg & w0
FIAT AAT F | AT AU FArsnad A

T W TF @1 45 ga 7 uF W1
UAT qraT FUT S AT T ST AR A
FAT |

ATIFT AFT-aZT Ywar § |

st fEEagwR qesdt  (Aee)
yeqeT UFIT, TA WA 3T A WIAT
wrfeq @e &1 At Srfay T@d & arfaca
TTUAT AL ST g, W H 997 IF &0
ST q w19% gageaqg faataqr & gaa
¥ TAT FIAT |

WeqeT BEE it g qm &
T § gaAT ggaar gL fo=ar gwe w7
TE, qX wAaq 9 favd fawmw & fag
fa@dt aar v woeht gawar oz fafaa
21T &7 wrEawEar g0 § ) 9g sifaea ay
TAEF IA FT g 7 a7 e fqau 39
H XN WY | AT dAFT g fH
Iz faddr @ & GIFAT @y Her
Ty g WMT AT T@ aAR F IO
@ F weedl #v dear Afas g oo
AR F o IF F AT W ¢
SaFY gt AN § f @@ faelr &g
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HIAT SATAAT | AT TOH0 Tl5 A HAIT
arfae favw agf & 1 o T@vey  fadet
zfesir &t gafeay £3 9Q g€ § FY
Zt 81 sa%r &Y fadw ageg 2 1

F goq gd &1 FIL  AITH Ha-

grag fagl=ad &1 @ F@T g AL
ATGHT a7 ]AT F |

MR. SPEAKER : I am deeply grateful
to the honourable Members for the honour
they have bestowed on me by electing me to
this high office for another term. I am also
grateful for the kind and generous sentiments
expressed about me by the I.eader of the
House, the Leaders of the Opposition Groups
and other distinguisihed friends.

As I take the Chair today, I am reminded
of the onerous responsibilities attached to
this high office, and yet, if I approach my
task ahead with faith and hope, it is not
because of any exaggerated notion of my
own abiiity and experience, but because I feel
reassured by the generous promises of willing
co-operation which I have just received from
all sections of this august House.

I take this opportunity to place oa record
my gratitude to the members of the Fourth
Lok Sabha for the co-operation that they
gave me in conducting the proceedings amid
great strain and stress which the political
atmosphere then prevaiiing caused to every
one, But for the sudden dissolution of the
House, 1 should have given expression to my
feelings to them personally. [ do so now
and thank them all for the consideration and
goodwill that they showed to me throughout
my Speakership of the Fourth Lok Sabha.

Friends, the people of our ancient land
have always been known for their tolerant
attitude towards differing views, creeds and
opmnions. It is for us to see that this great
national quality fully permeates and enriches
the deliberations of this august body, com-
posed as it is of eminent representatives,
from all parts of our great land representing
diverse shades of opinion.

T need hardly emphasise that discipline,
or rather self-discipline, is a prime pre-
requisite for the smooth and efficient func-
tioning of Parliament. Parliamentary
government, it is rightly said, is government
by discussion. Here in this House—the
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symbol of the people’s sovereignty and the
highest forum of our Nation—every Member
has the fullest liberty to express his own
views remembering that the liberty of every
other Member is also the same. It becomes
necessary, therefore, to exercise self-restraint
on the contents and the tenor of speeches.
In other words, the spirit of mutual goodwill,
understanding and respect should dominate
the atmosphere, thus Kkeeping it free from
acrimony. This in turn calls for a disciplined
mind, which will respect the rules and
regulations and the well-established conven-
tions of parliamentary conduct and debate.
To the extent to which persons holding diver-
gent views, or ideologies, exhibit the qualities
of tolerance, ‘give and take’, and make an
effort to understand the differing points of
view, to that extent only, parliamentary
government stands the chance of being
successful.

There was a time when the Legislatures
could deliberate without being too much in
the public eye. Now all is different. With
the growing political maturity of our people
and rapid development of mass media, more
and more people are closely watching our
performance in the House—not only the
thought-content of what w~e say, but the
actual results we are able to achieve in terms
of the common weal, that is, the efonomic
and social welfare of the people. As such
it is but proper that all of us in this House
should have a live awareness of the needs
aspirations of the common man and so
conduct our business that the results sustain
and promote faith in parliamentary institu-
tions.

Sitting in this Chair, I am today
reminded of my illustrious predecessors like
Shri Vithalbhai Patel, Shri G. V. Mavalankar
and other distinguished Speakers who
adorned this Chair and laid high traditions
of judicious and impartial conduct o parlia-
mentary business. It shall be m - earnest
endeavour to live up to this exactin require-
ment to uphold the dignity, decorum and
privileges of this House, and to ensure equal
and just treatment to all sections of the
House. T am sure that the House will fully
co-operate with me in this endeavour.
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I am sure that the high sentiments voiced
here today by all sections of the House
would find fulfilment in their unstinting co-
operation to the Chair in conducting the
business of the House from day to dayin a
dignified and purposive atmosphere, free
from rancour, with love for all and malice
towards nomne.

May our deliberations be marked by a
sense of dedication and service to the cause
of the Common man, so that he sees in them
an answer to his pressing problems and
realises that we are marching forward
triumphantly in the war against hunger and
want. [ thank you again in ail humillity for
the honour you have done me in electing me
as your Speaker.

The House is different
with new fears and hopes. [ quite visualise
new problems and new situations. I am
quite adaptable and I assure you that I shall
get used and adjusted to the new complexion
and the demands of this Flouse wvery soon.
Jai Hind.

in composition

12.45 hrs.

MEMBERS SWORN—(Contd.)

Shri Rattanlal Brahman (Darjeeling)

Shri Samar Mukheriee (Howrah)
Shri Bijoy Krishna Modak (Hooghly)
Shri Saroj Mukheijee (Katwa)

Shri Robin Sen (Asansol)

MR. SPEAKER
Members ? No.

Any other hon.

The House stands adjourned to meet
again half an hour after the President’s
Address on the 23rd March, that is, tomorrow.

12.48 lirs.

The Lok Sabha then adjourned till half-
an-hour after the conclusion of the President’s
Adiress on Tuesday, March 23, 1971/Chaitra
2, 1893 (Saka).
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